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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 02.07.2021 (FRIDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A No. 1093 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 265 of 2020 

 

Ankit International  

Sole Proprietorship of Arun Jain 

Vs. 

Unitech Machines Ltd. 

Through Resolution Professional  

Vivek Raheja & Anr. 

 

 

Rahul Gupta Divya Gottani-R1 

Snigdha Singh-R2 

Vivek Raheja-RP 

2.  Comp. App. (AT) 

(Ins) No. 1097 of 

2019  

 

Mr. G. Eswara Rao 

Vs. 

Stressed Assets Stabilisation Fund & 

Anr. 
 

 

 

Mayank Jain Sidhartha Barua 

Praful Jindal-R1 

 

For Directions 

3.  Comp. App. (AT) 
(Ins) No. 1407 of 
2019  
 

 

Part Heard 
 

Srei Infrastructure Finance Ltd.  

Vs.  

Ashish Chhawchharia & Anr.  
 
 

With 

Raghavendra M. Bajaj Deep Roy -R1 

Siddharth KantCOC 

4.  Comp. App (AT) 
(Ins) No. 1528 of 
2019 

 
Part Heard 

IDBI Bank Ltd.  

Vs.  

Resolution Professional of Odisha Slurry 

Pipeline Infrastructure Ltd. & Anr. 

 

With 

Misha Rony John-R1 

5.  Comp. App. (AT) 
(Ins) No. 591 of 
2020 
 

Part Heard 
 

SREI Infrastructure Finance Ltd.  

Vs.  

Ashish Chhawchharia  
 
 

With 

Prateek Kumar Ritu Bhalla 

6.  Comp. App. (AT) 
(Ins) No. 593 of 
2020 
 
Part Heard 

SREI Multiple Asset Investment Trust 

Vs.  

IDBI Bank Ltd. & Ors. 
 

 

With 

Arijit Mazumda Sudhir Sharma 
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7.  Comp. App. (AT) 

(Ins) No. 02 of 

2021 

 

 

Part Heard 

Government of India, through Office of 

the Assistant Commissioner, GST & 

Central Tax, Cuttack-II Division 

Vs. 

Ashish Chhawchharia 

Resolution Professional in the Matter of 

Odisha Slurry Pipeline Infrastructure 

Ltd. & Ors.  

 

Prasenjeet 

Mohapatra  

Jasveen Kaur-R2 

Ruby Ahuja-R3 

8.  Comp. App. (AT) 

No. 64 of 2020 

 

Part Heard 

 

Deepak Kishan Chhabria & Anr. 

Vs. 

Orbit Electricals Pvt Ltd & Ors. 

 

 

Mohit Chadha  Mahesh Agarwal 

Nishant Rao 

Nikita Thapar-R1 

Himanshu Satija-R2 

Abhijeet Sinha-R3,4 

Shivam Wadhwa-R6 
 

For Admission (Fresh Cases) 

9.  Comp. App. (AT) 

(Ins) No. 445 of 

2021 

 
 

Amit Gupta 

Vs. 

Anil Kohli  

Resolution Professional for Dunar Foods 

Ltd. 
 

Gyanendra Kumar   

10.  Comp. App. (AT) 

(Ins) No. 446 of 

2021 

Intec Capital Ltd. 

Financial Creditor 

Vs. 

Sunil Kumar Aggarwal 

RP of GSS Procon Pvt. Ltd. 
 

 

Sagar Bansal  

11.  Comp. App. (AT) 

(Ins) No. 449 of 

2021 

 

Irshad Khan  

Vs. 

Ajai Kumar Singh & Ors. 

 

Ruchin Midha  

 

For Admission (After Notice) 

12.  Comp. App. (AT) 

(Ins) No.15 of 

2021 

 

Anuj Gupta 

Vs. 

Stressed Assets Stabilisation Fund & 

Anr. 
 

 
 

Henna George Sidhath Barua 

Praful Jindal-R1 

13.  Comp. App. (AT) 

(Ins) No. 235 of 

2021 
 
 

Abhishek Singh 

Vs. 

Huhtamaki PPL Ltd. & Ors. 

Swaroop George Hitesh Buch-R1 

Salil Thakore-R3 

 

 

For Hearing 

14.  Comp. App. (AT) 

(Ins) No. 251 of 

2020 
 

Pawan Kumar 

Vs. 

Utsav Securities Pvt. Ltd & Anr. 

 

Aman Bhalla  Rajiv Virmani 

Reena Jain 

Raktim Gogoi-R1 

Karan Valecha-R2 

 
 

  Copy to: - 
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